IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERAZAD SENCH
AT HYDERABAD.

0.A.NO.909 of 1995, .
Batwean ' ~ Bated: 31,7,1995,
A.Laxmaiah voe l_ -A Applicant |

And

‘1, Superintsndent of Post Offices, Mahabubmagar Bivision,

fiahabubnagar.

2. Postmaster Gensral, Hyderabed Region, Hyderabad.

vee Raspondents
Counsel for the Applicant - ¢ Sri, P.,Rathaiah
Counsel for the Respondents : Sri. N.V.Ramana, Addl. CGSC.

CORAN: -

Hon'ble Mr. A.B.Gorthi, Administrative Mamber

COth:...Z/“



-

04 909/95., | . Dt. of Order:31=7-95,

(Order pagsed by Hon'bleIShri A.B.GORTHI, Flember (A} ).
* * *
The applicant is a Postal'ﬂasistant, warking in
Mahaboobnagar Division. He was transferred %rém Mahaboobnagar
to Koyal Konda on October, 1991 and he repurtéd for duty at

Koyal Konda in August, 1992, He is about to.complete three

years at Koyal Konda.

2. The applicant belongs to Scheduled Caste community

and his wife is workiné in Mahsboobnagar. His cﬁildrenlare
studying in English medium schools at Mahaboobnagar and there

is no sim;lar‘facility of education for his children at Koyal
‘Konda. Conseguently the applicant is forced to keep his family
at ﬁahabaubnagar only. His request now is to transfer him ta
Mahaboobnagar. In this regard he made several representations to

the Superintendent of Post (Offices, Mahébuabnagar Bivision
praying thatiiits request for transfer to Mahaboobnagar b+

sympathetically e considered,

Je . From the record, it is seen that none of the repre-
sentations sesems to have been replied. In these circumstances,
having heérd lsarned ﬁounsel for both the parites, I deem it
just and proper to d;spose of tﬁis 0.A. at the admission stage
itself with a direction to thersuperintendent g? Post Offices,
Mahaboabnagar Division (Requndent'Na.1),'ta consider the re-

quest af the applicant sympathetically and pass suitable orders

. "8 3..



there on, If the request of the applicant cannot be considered

for any reason, be may be given a reasoned reply.

4, The 0.A. ig thus disposed of. HNo costs.
St S
(A.B.GORTHY)
: Member (A)
Ji : |
Dated: 31st July, 1995, - LS
Uictated in Open Court.
ﬁlﬁ(ﬁl:’i_ﬁ)’"-"
avl/ e |
Deputy Ragistrar (Judl.) .
Copy to:-
1. Superintendent of Post Officas, Naﬁabubnagar Bivision,
Mahabubnagar. :
2+ Postmaster Gensral, Hyderabad Region, Hydsrabad.
3. One copy to Sri. P.Rathaiah, advocate, CAT, Hyd.
4. UOne copy to 8#i. N.V.Ramané, Addl. CGSC, CAT, Hyd.
5. OUne copy to Library, CAT, Hyd. '
6. 0ns spars copy.
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